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(ix) STEPS FOR REGULAR UNINTERRUPTBD 
SUPPLY OF LPG REFILLs IN BOMBAY 

DR. ~  SWAMY 
(Bombay North-East): Sir, the users 
of liquefied petroleum gas (LPG) in 
Bombay are facing great hardships in 
getting supplies Ilf reftllg. House-
wives have to wait for seven to 20 
days In some locahties 01 Bombay and 
its suburbs, and the positicn is worse 
in the outskirts of Bombay and in 
Pune. 

The problem of delay is a regular 
phenomenon of Bombay; sometimes it 
is the Hindustan Petroleum users and 
sometimes it is the Bharat Gas users 
who have to face the difficulties, snd 
om ~ are disappointed with this 
distribution system. 

The Government must immediately 
look into this matter and working of 
these LIP units and reorganize them 
so that users get a regular, uniI1te-r-
rupted SuPPly of LiP refills. 

(x) STEPS TO IMPROVE TBJ: WORIONO 01' 
TBE ~l l1  AND CImMICALS 
I'ACTORY AT BAItBlLLy IN U.P. 
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STATUTORY RESOLUTION RE: 
DISAPPROVAL OF CUSTOMS 
TARIFF (AMENDMENT) ORDI-

NANCE, 1981. 

AND 

CUSTOMS TARIFF (AMENDMENT) 
BILL-Contd. 

MR. DEPUTY-SPEAKER; The 
House will now take up items 9 and 
10 of the agenda together, namely, 
further discussion of the Statutory 
Resolution moved by Shri Jyotirmoy 
Bosu regarding disapproval of the 
Customs Tariff (Amendment) Ordi-
nance, 1981, and consideratlon of the 
Customs Tariff (Amendment) Bill. 
Mr. Jyotirmoy Bosu was on his legs. 
The time allotted is two hours. Al-
ready nine minutes have been exhaus-
ted. 

THE MINISTER OF FINANCE 
(SHRI R. VENKATARAMAN): r 
think, Mr. Bosu was also exhausted 
yesterday. 

MR DEPUTY -SPEAKER: I think, 
Mr. Bosu will not take more than ten 
minutes; be will have to go to the 


